
IN THE SUPREME COURT OF INDIA

          CIVIL ORIGINAL JURISDICTION

  I.A. No. 138381 OF 2021

  IN

             TRANSFER PETITION (CIVIL) NO.  2556 OF 2019

NAVNEET KAUR                                       Petitioner

                                VERSUS

PRABHJEET SINGH CHANNA                             Respondent

O R D E R

I.A. No. 138381/2021 is filed in this Transfer Petition to the

effect that the parties have already settled their dispute as per

Settlement Agreement dated 12.02.2021 and therefore the petitioner

did not seek to pursue the matter any further.

 In the said  circumstances, the petitioner seeks permission

for  withdrawal of the Transfer Petition. I.A. No. 138381/2021 is

allowed.

Accordingly, recording the factum of settlement of the dispute

the Transfer Petition is dismissed as withdrawn.

.................................J.
           [C.T.RAVIKUMAR]

NEW DELHI;
NOVEMBER 15, 2021
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